CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA NO. 879/2004

This the 1Z2th day of April, 2004

~

HON'BLE SH. SHANKER RAJU, MEMBER (J)

Triloki Nath
LU-37, Pitam Pura,
Delhi.

{Applicant in person).

The Principal Secretary,
Deptt. of Health & Family Welfare,
Govt. of NCT Delihi, Delhi

Delhi Secretariat 1.P.Estate

New Delhi.

ORDER (ORAL)

By Sh. Shanker Raju, Member (J)

Claim of the applicant is on the strength that though

his gualifications have been recognised, he has yet to pe paid

NPA w.e.fT. 4.12.75 and this has not been added Tor the

purpose of his retirement benefits.

supplementary representation and dispose of the ciaim

C R

( SHANKER RAJU )
Member (.J)



